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National Company Law Trib
Allahabad Bench
Allghabad
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M/s Omkashewar Colanisers Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT

u/fs 397-398 of Companies Act, 1956.
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Order dated 09.11.2016
CP No. 75 (ND)/2016 Sh. Satish Kumar Singh Vs.
M/s Omkaleshwar Colonisers Pyt Ltd] & Ors.
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